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brand in his mind. He may use the 
words 'nationalism of all India', but in 
his mind, he is thinking of that 
nationalism in terms of his own parti-
cular brand of it. When two brands of 
nationalism come to conflict, there is 
trouble, eacn talking of nationalism. 

So also while talking about Indian 
unity. We want unity of our own 
thinking, of our own brand. It is jusL 
like each person's orthodoxy in his 
-O\\9n 'doxy'; other 'doxies' are hetero-
doxies. My nationalism is the real 
brand; yours, if it is different, is not 
the real nationalism. We all tend to 
th;nk that way mere or less. 

We talk about enquiries and causes. 
We may go deep down into those en-
quiries and perhaps discover many 
things which we have forgotten, be-
cause as, I think Dr. Krishnaswami 
said,-he talked something about our 
social structure, about our clOSe society 
we live in, not one close society, but 
numerous close societies all over. Of 
course, that is due to caste and other 
things. I am not going into it, but the 
fact is we live in close societies and 
groups, not only a Bengali close society 
or a Marathi or a Malayalee close 
society, whatever it may be. You 
will find that when you go abroad, 
wherever Indians are living in large 
numbers--not a few, of cours~you 
will find a seperate Gujarati club, a 
separate Malayalee club, a separate 
Bengali club and so on and so forth. 
They do not even have a single Indian 
club. Where they are in large numbers, 
you even have in some places 
a separate Gorakhpuri club. I remem-
ber this particularly, because the 
Gorakhpuri club of Rangoon once gave 
me a purse of Rs. 10,000. It is ingrain-
ed in our backgrounc:i, in our up-
bringing, in our social structure. Of 
course, they are social structures that 
are changing and breaking up. That 
is a good thing. But let us realise how 
the condit'ons We live in are complete-
ly different. We talk about national-
ism bravely, but always at the back 
-of our mind is that particular narrow 
tYPe of nationalism which we think is 
nationalism, not the others. 

We talk very proudly and loudly 
about toleranCe and there is the whole 
of Indian culture. It is a culture of 
tolerance undoubtedly. But as com-
pared to, let us say, Europe, in Euro-
pean history, as it shows itself, it is 
a tolerance of peole, tolerance of COD-
science that we always had. But where 
it strikes the social habits, we are 
intolerant, we haVe been intolerant. 
A person may believe in God or 
believe in the negatioD of God, you put 
up with him. In other countries he 
might, have been dealt with very 
harshly. Here, no, you can believe 
anything you like, but you must 
abide by the social rules that 
have been laid down by our 
caste. If you don't, you get into 
trouble. You are not only pushed out 
and exterminated but you are pursued 
in a hundred ways. This does not hap-
pen so much, I suppose, in cities like 
Delhi and Calcutta, where things are 
different. But even now in the vil-
lages it is a mighty power, and even 
in the cities for the matter of that, 
whether it is our marriage or some 
other ceremony, everything goes not 
by caste but by sub-caste, an amaz-
ing division. It is one thing which is 
unique in India, at least so far as my 
knowledge goes. You read in some 
of our newspapers here column after 
column of matrimonial advertisements. 
It is an astonishing thing. Whenever 
a foreigner comes he is surprised for 
he has never seen a thing like that-
somebody, an Aggarwal, this and that 
of some sub-caste wanting a bride or 
bridegroom. My education havin, 
been somewhat restricted and limited, 
I do not even know the names of all 
these castes and I get confused. 

Shri Tyagi: Why do you read them? 
Shri .Jawaharlal Nehru: That is a 

pertinent question. Fortunately, I do 
not reach them much, but sometimes 
they come before my eyes. As a mat-
ter of fact, it has come to my notice. 
not by reading them directly. I have 
seen them quoted in some English 
newspapers, a matter ttf great amuse-
ment for them. I haTe read it in • 
foreign paper. 

The other point that I was trying 
to make was that we are sliding on the 
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eurface of things and we talk of 
nationalism and Indian unity. Of 
course, there is truth in it. There is 
truth in our nationalism. There is truth 
in our belief and conviction of unity. 
That is perfectly true. But I do say 
that the conception of Indian unity and 
that conception of nationalism is a 
peculiar one, limited to each individual 
or groups of one way of thinking. It 
is not the common idea of nationalism. 
My idea of nationalism or my group's 
is different from that of somebody. It 
is largely conditioned by our social 
system. For generations we have been 
brought up in our social structure of 
caste system and the like. It is not 
an easy thing to get out of them. And 
it pursues us wherever We go. 

People talk that linguistic provinces 
have given rise to this. It may be that 
the idea of linguistic provinces haa 
encouraged this idea. But it is much 
deeper than any linguistic province, 
and that is why I gave you the exam-
ple of an Indian living in Rangoon, 
Singapore or Ceylon, places where 
there are many Indians--a few, of 
course, cannot easily separate like 
that-who always go by their caste 
group or language group. They hard-
ly meet each other. 

It is an amazing thing, and it is a 
terribly weakening thing. And if one 
good thing this tragedy in Assam has 
done, it has brought this skeleton out 
of our mental cupboard. At least, I 
hope it has brought it out so that we 
could see this very ugly thing, what 
it is. It is a bad thing, and it is there 
in our minds and hearts. It is no 
good any of us taking pride that we 
are above it, and we get excited. We 
may get excited about many things. 
We get most excited when that comer 
of our mind is hit. Then We get fright_ 
fully excited. 

Our friend, Shri Hoover Hynniewta, 
yesterday delivered a very interesting 
speech, I do not know what about. He 
was so frightfully excited when he 
quoted the famous American: "give 
me liberty or give me death". Now, 
I do not know where deeth came into 

the picture. I suppose the context wu 
what the Assamese should have .. 
their official language but he put it 
in the level of liberty and death. 

Shri Bynniewta (Autonomous Dis-
tricts-Reserved---Sch. Tribes): I said 
liberty to think, the most precious of 
our liberties. If I do not have thlt 
liberty, then I cease to be a human 
being. It is better to have death rather 
than to lose the liberty of thinking. 

Shri Jawaharlal Nehru: You are 
perfectly right. Liberty of thinking. 
of course, is necessary. Nobody, not 
even the greatest tyrant has ever suc-
ceeded in taking away the liberty to 
think. Sometimes what the tyrants 
have done is to prevent the expression 
of the thought, the public expression 
of the thought. Thinking, nobody has 
been able to check yet, at any time. 

Now, where is the question of 
liberty to think, or liberty just coming 
in at all! His conclusions may be right 
or wrong, but I am merely saying that 
if we are thinking of these petty mat-
ters, relatively petty matters we lose 
all our standards, all our mental equi_ 
librium; we become unbalanced almost 
in our ... 

Shri Jaipal Singh: I think what he 
meant was liberty to think in his 
mother tongue, and not in Kashmiri. 

Shrimati Renu Chakravartty: How 
does that come? That does not come 
into the picture at all. 

Shri Jawaharlal Nehru: I am not 
criticising the hon. Member. I am 
merely pointing out a certain tendency. 
I can mention several hon. Members 
too, though not in criticism but to show 
how one is apt to be swept away. If 
he says he wants to adhere to a cer-
tain language he believes in, I accept 
that. If he says "I do not want a 
language to be imposed on me" I 
accept that. That is a different mat-
ter. But it is the context in which 
these hiDgs are said that matters, and 
sometimes, I venture to say, it becomes 
all wrong and all too narrow, an in-
tolerant context, a context in which 
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it becomes curious and, curiously 
enough, the idea of tolerance becomes 
converted into intolerance over an-
other language. It is a very curious 
thing, and even in this language ques-
tion, if Shri Hoover says "I want the 
right to use or speak in my language" 
well and good. But, if he says "I am 
going to prevent the other fell'Ow from 
doing this" there he is all wrona. 

Shri ByDDiewta: No, 1 cannot be 
that much mad. 

Shri JawaharlaI Nehru: 1 know that. 
agree that the degree is limited. 

But my point is,-hDnestly, 1 am not 
dealing with this matter in a frivolDus 
way-what 1 am venturing to submit 
to this HDuse is this. The Assam-
Bengal trDuble is a very very SeriDUS 
aspect 'Of 'Our natiDnal problem, a basic 
thing 'On which the whDle future of 
this CDuntry depends. In this matter 
everyDne 'Of us has to blame himself, 
and 1 gladly include myself. 1 do not 
knDW what 1 am. 1 cannDt judge 'Of 
myself, hDW narrDW I am in my think-
ing. HDW can 1 say what I am when 
one cannDt judge 'Oneself? But each 
one 'Of Us is narrDw, because 'Of our 
traditiDns, 'Our inheritance in social 
matters, nDt in high philosDphical mat-
ters. When we CDme dDwn tD 'Our 
traditiDns we have been accustomed to, 
each one, in the ultimate analysis, i9 
confined to the little kitchen in his 
CDmer-nDt jDining the 'Other peDple, 
not allDwing them tD enter eur kitchen, 
nDt eating with them or entering in 
marriage with them. Half 'Of 'Our lives 
have been spent in sticking tD these 
limitatiDns and rules. NDW, is it nDt 
surprising? And that is the reaSDn 
why we in India, individuals apart, 'Of 
CDurse, are amDngst the most difficult 
tD get 'On with a fDreigner. Often, 
there are criticisms here, whether it is 
'On fDreign affairs or anything, why is 
this dDne and that nDt dDne, as if we 
cDmmand the wDrld, as if we can 'Order 
people abDut, nDt realising that SDme-
times the fault lies in 'Ourselves. 

PeDple CDme frDm abrDad. SDme-
times they may discuss philDSDphical 
theDries, but they find an odd sDciety 

in India with which they cannot easily 
mix. They are surprised. Nowhere 
else, or at any rate hardly anywhere--
there are one or two exceptiDns-is 
this kind 'Of thing found. So this mix-
ture 'Of the widest catholicity of 
thought Dr 'Of philosophy which has 
made us great in many ways and the 
narrowest social life is a curious mix-
ture. Of course, both do nDt apply 
to us fully nDW. We have outgrown 
them and We are DUtgrDwing them. 
But they apply to Us enDugh to affect 
us and to affect 'OUr pDlitical life. It 
did not matter much when we func-
tioned in our own narrDW grooves. 
But when we bring in democracy and 
'Open the door to eVery group to func-
tion as it wants, that ancient evil 
CDmes up. It comes up and cDmes into 
conllict with the other grDUP which is 
coming up, the different groups each 
talking in its 'Own language of nation-
alism coming up with the 'Other natio-
nalism. 

What is, after all, what we call, 
communalism? When this question of 
Muslim cDmmunalism Dr Hindu CDm-
munalism arose, YDU may well have 
described the twD as Hindu nationalism 
and Muslim natiDnalism and YDU 
wDuld have been ,cDrrect. They were 
different natiDnalisms. They came intD 
cDnflict with each 'Other. TP,e Hindus 
had the advantage becaUSe they grew 
up in this cDuntry and they cDuld call 
their 'Own communalism natiDnalist 
mDre easily because they were a part 
'Of India and had nDwhere else to go 
tD The Muslims had a difficulty in 
th~t they cDuld not put 'On that garb 
SD easily. But the fact is that they 
were bDth cDmmunalism. They were 
bDth that cDmmunal type 'Of natiDnal-
ism-nDt everybody, I mean. I am 
talking abDut these variDus move-
ments. 

HDwever, SD this is the basic issue 
and we shall have tD face this. We 
shall nDt face it by fussing abDut lin-
guistic prDvinces and all that. It may 
be that has encDuraged it-possibly it 
has. But it is deeper than that. And 
anyhDw the linguistic prDvinces Dr 
whatever they are are there. We 
have to accept them. We are nDt going 
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to cut up India again and again. We 
have to acept them for what they are. 
In accep:ing them we have to get used 
to the idea of living in peace and 
amity with each other and not raise 
this absurd bogey of language alJ the 
time. It is quite absurd, I think. 

There are certain difficulties involv-
ed as Dr. Sushila Nayar said. In the 
rest of the world every educated man 
is supposed to know three Or four lan-
guages. It is only in India that he 
resents being asked to learn a langu-
age. It is a most extraordinary thing. 
So it is a basic issue and it is a dan-
gerous issue. We are not going to 
solve it by a debate here or by any 
committees or by anything else. But, 
at any rat~, if all these events in 
Assam have made IlS think about these 
issues and make the country think, 
this is a good thing, because our first 
step towards taking any action is to be 
mentally aware to the question and 
then try to solve it. 

I have ventured to say all this to try 
to create a background for our think-
ing because otherwise we live in an 
excited state and we shall not be able 
to take any step. My second point is 
this. We are dealing in this matter 
not wi:h some malefactors, some mis-
chiefmakers, some scoundrels and the 
like. Of course, there are mischief-
makers and malefactors. Get hold of 
them and punish them, whoever they 
may be. There can be no doubt what-
ever that in a matter of this kind you 
must respect nobody. I mean to say 
that you must not allow anybody be-
cause of party, because of some 
thing else or because of position to 
escape if he is a real malefactor. I 
admit it. There is no question about 
tha t. No party is going to flourish if it 
takes refuge in sheltering evil men. 
That should be quite clear. Let us 
punish them. But the fact remains 
that evil men flourish on such occa-
sions be·.'ause they are in tune with 
the mind of the multitude. That is a 
fact to remember. Evil men flourish 
only on such things. The scoundrel 
flourishes only on such things, other-
wise he is an ordinary theif or a per-

son who commits a:"son. It is a Police 
case. But the moment he comes into 
tune with the mind of the multitude, 
it is another type of thing. That you 
have to see. 

Acharya Kripalani: He can also 
create the mind of the multitude. 
am afraid, here the case was that the 
mind of the multitude was created by 
these people. 

Shri Jawaharlal Nehru: Naturally 
they act and react on each other. But 
the mind of the multitude has been 
created, if I may Say so, by generations 
not by a speech, by years and years. 
Even here somebody quotes somebody 
whe delivered a speech ten years ago 
or thirteen years ago showing a suc-
cession of events, what Shri Bardolai 
said and what the Governor of Assam 
said in 1947. That itself shows a cer-
tam connection Why? Why did Shri 
Bardolai say that? The Governor was 
Syed Akbar Hydari at that time--not 
an Assamese person but an outsider. 

Shrimati Renu Chakravartty: That 
was the Government's speech. Obvi-
ously he was do:ng it on behalf of his 
Government. 

Shri Jawaharlal Nehru: Maybe, I 
cannot say. I doubt very much. A 
general sentiment may be there, but 
the words were his own. However, 
what I am saying is this. Here you 
go back 13 years. Why was that posi-
tion 13 years ago? Let us think of it. 
Why was that position taken? Was it 
sheer cussedness. Why did that idea 
come into the head of apparently a 
good decent Assamese people and 
leaders. There must be some reason 
for that. I do not know. But I am 
merely pointing out these things. These 
are not sheer madness. When an idea 
comes to a good mind you have to have 
a reason for this. I say these thingS go 
far back. But I entirely agree with 
Acharya Kripalani that on such an 
occasion such things can be whipped 
up und()ubtedly. Undoubtedly they 
were and that too in the course ol 
several months. 
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I was in Assam earlil'.r this year. I 
forget the month, maybe February or 
March or some other month. In front 
-of the University I stopped for some 
kind of welcome by the s·udents. They 
presented me with an address. Half 
the address was about language, just 
saying tha~ they passionately want this 
language. At that time I' knew and 
felt about it. I realised why it was 
quite so passionately felt. Anyhow I 
told them, "Well and good. It is a 
good thing. But this is not the time 
to raise this question. There are other 
more important things" or something 
like that. So this thing, of course, has 
been going on and the language ques-
tion for them had become a symbol 
not by itself the language. It was a 
symbol of their individuality, of their 
existence as Assamese. of their future 
and all that. When a thing becomes a 
symbol like th;s. rightly or wrongly, 
it bf'Comes difficult to deal with it. 
It bpcomes above reason. It is an arti-
cle of faith or so:., ~·thing. It gradual-
ly developed. 

This has swept ~ over practically, 
broadly speaking, every Assamese. 
Every Assamasa felt that way about 
the la::\guage issue. Some felt it more, 
some less. Some wise men, like Shri 
Chaliha, feeling that Way and yet see-
ing the other side too, seeing the con~ 
sequences of some action tried to check 
this, tried to reason with it and tried 
to adopt a middle course because he 
is a man of vision and of tolerance. 
His attempt is always to win over 
people and not to enrage them. But 
broadly speaking this was the fact that 
language became the symbol of some-
thing. They passionately desired it. 
When this happens it is relatively easy 
for ;t to be exploited for wrong ends. 
That is where, as Acharya Kripalani 
perhaps intended, the wrong people 
came in and excited them, moved them 
to wrong action because the ground 
had been prepared for all that was 
happening. 

My point in saying all this is that 
you must di~nguish in order to deal 
with a situation like this between the 
evildoer and a certain symbol and mllB6l 
opinion of a people. You have to dis-

tinguish and if you do not distinguish 
between them, if you feed both alike, 
then the evildoer becomes the hero of 
the people. You have to separate that. 
You must not allow him to become the 
hero of the people because anyhow you 
have to deal with the whole people. 
It is a very difficult thing and most 
difficult in a democratic society. You 
cannot do this. You cannot do it. 

Many hon. Members have suggested 
various steps that the Central Govern-
ment and other Governments should 
have taken. I do not think they have 
quite realised what the consequences 
of those steps might be either on demo-
cratic functioning or even on getting 
the results they aim at. After all, we 
~aim at remits, whatever the results 
are. We find., owing to a combination 
of circumstances, past history, peculiar 
feelings, whatever they ar~I do not 
know whether they are justified or 
not--a certain feeling from the British 
times of the Assamese being suppress-
ed, being sat upon, by the British, by 
others, being ignored, and then a cer-
tain release of that feeling coming. 
They eXPressed this release in curious 
unfortunate language. I am talking 
of 10 o~ 12 years ago as the language 
quoted shows. It shows rightly or 
w:rongly this feeling of release. Why 
did they get that feeling which they 
had to express in this way? It was a 
kind of a resurgent limited nationalism 
coming up: bad because it was limited 
and good because it is a new spirit. 
You see good and evil mixed up. It 
is difficult to separate them sometimes. 
Any way, here is this problem which 
has led to these disastrous conse-
quences. 

In spite of being there, in spite of 
reading a large number of memoranda 
and papers, I would not venture to say 
positively and definitely, as deffinitely 
as many hon. Members, who probably 
know less than what I do about the 
facts, I mean, have done, about who 
is the guilty party. Of course, every-
body knows as to what has happened. 
There is no doubt about that. It is a 
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very grave tragedy, a bad thing, not 
only because it is an evil in itself, but 
becaUSe it is a novel feature of a pe0-
ple in one State being driven out 
either by force or through sheer panic, 
most of it by panic. I am sorry that 
anybody should go away by panic from 
anywhere, because, panic is so infec-
tious that it is difficult to deal with it. 

If I criticise the press, I do not mind 
if they have given wrong news or this 
and that. In a moment like this, one 
cannot balance these things because 
there is excitement. They may give 
wrong news. But I do think that what 
the press has erred is, they created or 
rather helped in intensifying a sense 
of panic. That is mY objection. It may 
be that they themselves got so angry 
that they did it. I am not criticising 
them. But, I do think that in a situa-
tion which is a difficult situation, 
which is a panicky situation and you 
want to hold it--it is on the verge; 
you hold it or it goes to piec~ery 
little thing counts. If the press wants 
to hold it, they can help in holding 
it; if they do not, they can upset and 
we cannot hold. That is my feeling in 
this matter. 

Evil happened there in a big way. 
We have to face this situation. Hon. 
Members have repeatedly blamed the 
Central Government and the Assam 
Government and all that. My colleague 
the Home Minister took upon himself 
the responsibility for what the Central 
Government did. I am not prepared to 
permit him to shoulder all this respon-
sibility. I come into the picture too. 
I am at least equally responsible. We 
are all responsible certainly. If we 
have erred or if we have erred 
deliberately or unconsciously, then, 
judge us and punish us: either 
this House or the country. But, 
I must confess that, looking at 
this picture, thinking of it again 
and again, I may tell you that 
we have given a good deal of thought 
to it. If anyone imagined that we 
have thought of it casually or ignored 
it, it would be completely wrong. I 
know that my colleague the Home 
Minister has lived a tortured life these 

months, the month of July and later,. 
because, there Were so many things to. 
trouble and disturb us. This Assam 
matter has disturbed him and troubled 
him more than anything, I know, both 
because it was bad and because as I 
said, it was a symbol of evil, a s~bol 
of o~ weakness, of OUr failings, dis-
ruptIveness, narrowness of mind in-· 
capacity to function together, alw~ys a: 
tendency to go to pieces. It was a ter_ 
rible picture. It was a spectre of the-
old thing coming out. We felt that. 
way. 

It really is not clear to me and I do< 
not understand what in these circum-
stances, the Central Government could 
have done: major thing or minor thing. 
Because, even in the latter half or-
June: we were worried, not too much. 
worrIed. I never thought like that. 
After all, it was our misfortune that 
such events like this happen in vari-
ous parts of India. Almost everyday,. 
some odd thing happens. That certain_ 
ly is our misfortune. We have become. 
rathe~ accustomed. to reading this kind. 
~ thmg. Bad as it was, we had no. 
Idea that it would develop in this way. 
F?r my part, it is only in the begin-
nmg of July that it came as a deep 
shock to me. Even before that, of 
course, we were writing as to what is 
happening, constantly in touch, by 
telephone, by letter, etc. I do not think 
it would be right for us to criticise 
let us say, the Governor who told ~ 
on the 28th of June that he hoped that 
in two or three days time this will 
die down. That was his jud~ment and 
he is not a man whose judgment we 
should not va1ue. That was h;s impres_ 
sion. Maybe he was wrong. That is 
the impression he gave us. Then came 
the succession of events early in the 
beginning of July. 

Immediately, the moment, in fact 
before the 4th of July, the Army was 
asked to go there. It is before the 4th 
of July and the Army was present in 
some part of Gauhati on the 4th of 
July and progressively afterwards, it 
came to other places, on the 6th to 
Shillong and so on. The Army was 
sent. That is the biggest thing that 
the Central Government can do. 
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Some one asked, why didn't you 
allow the Army to spread out and put 
an end to all these things, and why 
did you allow it apparently to function 
under the civil administration. Tha\ 
means, really, why didn't you declare 
martial law there and hand over the 
whole State to the Army? That is a 
possibility. It did not strike us because 
we do not think in terms of martial 
law. However, there it was. But, I 
do not think martial law would have 
made any immediate difference, be-
cause, the Al1py moves in special 
ways. The Army does not take risks. 
It moves in large columns here, there 
and everywhere. It is not like the 
police, you put one Army man here 
and two army men there. They do 
not like it at all 

Shrlmati Rena Cbakravartty: Are 
we to understand that the Army was 
called out on the 4th of July and 
between the 4th and the next eight 
days when all this havoc took place, 
the Army could not do anything? 

Shri lawaharlal Nehru: The Army 
did function where it could. When 
this kind of things happen at a htm-
dred places simultaneously, . . . 

Shri H. N. Mukerjee (Calcutta-
Central): There is one report that 
for a two mile stretch there was con-
tinuous devastation of houses allover 
the place near Nowgong. This is the 
report which we have got from the 
Women's delegation--a two mile 
stretch of continuous devastation. I 
cannot understand why the Army can-
not function. 

Shri lawaharlal Nehra: I have seen 
Nowgong. You are right. There is 
a big stretch. I cannot give you 
exactly an answer whether the Army 
was situated there or not. But, I do 
know that on the 4th it was 
in Gauhati. Gauhati is a cen-
tral place. It went to Shillong 
on the 6th. It may be that it had not 
reached Nowgong then. On the 6th 
all this happened. You must remem-
ber that all this happened on the 5th, 
6th, 7th and 8th; on 3 or 4 days they 
happened. It may be, within a day 

or two it got there. It could not have 
got there more swiftly because of th& 
simultaneous nature of these things. 

I asked a Police Superintendent. 
what were you doing. Because some· 
body complained to me that he tele· 
phoned to the police station to come 
and protect him as he was being 
attacked or he was told he was going· 
to be attacked that evening. He was 
a Bengalee gentleman, and he said 
that he had given notice to the police 
station that he had heard that he was 
going to be attacked in the evening 
or two hours later, but nobody came. 
So, I hauled up the policeman. He 
said: "Do you know, Sir, it was bed· 
lam in my police station. Hundreds 
of calls coming from everywhere, and 
my having a dozen or twenty men at 
my disposal. There was perfect bed· 
lam, what could I do?" I am merely 
narrating a fact, I am not justifying 
it. It shows that the police force was 
neither adequate nor competent-
agreed. It shows, as has been admit· 
ted, that the administration collaps-
ed. AlI that is agreed. I am merely 
narrating things as one found them. 
And aU this happened practically in 
the course of four or five days, this 
intensive thing; from the 5th to about 
the 10th practically all this happened, 
and they just could not cover it duro 
ing that time. Maybe, the Army 
could have moved more swiftly, what-
ver it was, I cannot judge, but there 
was no civil authority stopping them. 
In fact, ultimately the disturbed Areas 
Ordinance was applied to two miles of 
either side of ·the river Brahmaputra, 
and this was handed over to the 
Army. 

Shri Hem Barua: Five miles on both 
sides of the railway. 

Shri lawaharlal Nehru: Quite cor-
rect, not the Brahmaputra. That 
meant really covering every city, 
practically every city. In fact, that 
was handed over to the Army. 

Shrimati Rena Cbakravartty: On 
which date? 
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Shri Jawaharlal Nehru: I could not 
tell you, I am sorry, but certainly 
when I was there, it was in the 

_Anny's possession. 

Shri Sadhan Gupta: After the inci-
,dent. 

Shrimati Renu Chakravartty: Every-
; thing was over, and then it was done. 

Shrj Jawaharlal Nehru: No, no, not 
-that. About the 6th or 7th or 6th, 
possibly in those days. 

Sbrimati Benu Chakravartty: Your 
version makes us even more worried, 
because it seems that the Army went 
there, and there are a-bsolutely good 
roads connecting Gauhati, Nowgong, 

_Jorhat and everything, and they can-
not move, they are immobilised for 
days on end. It is a terrible admis-
sion. 

Shri lDdrajit Gupta (Calcutta-
-South West): How can they move 
unless the civil administration order 
them to move? 

Shrl Jawaharlal Nehru: Yes, that is 
-true. 

The Army wants to have fixed 
,centres from which it can function, 
it wants to get places. Let us say 
Nowgong is a centre. It goes and 
sits down in sufficient numbers, then 
it probes out. It will not go out 
in small penny packets searching for 
people. It gets lost, it is afraid of 
getting lost. It is not used normally 
to dealing with this public kind of 
thing. However, I cannot explain 

-what the Army did, I have not gone 
into that matter, nor am I competent 
to do so. 

What I was driving at was this,-
-I a"1 sorry, Sir, I have taken up so 
much time--that we have to remem-
ber that this is a matter in which 
evildoers have functioned, but they 
have taken advantage of powerful 

-sentiments of the people which they 
-themselves, as Acharya Kripalani 
,said, may have incited. It is true. 

Acharya Kripalani: If you do not 
mind my interrupting You for a little 
while, all your al'guments come to this 
that this happened just like an earth-
quake or a flood, and such things may 
happen again and we will be help-
less against those natural calamities. 

Shri Jawaharlal Nehru: That is not 
my point. I am surry that I have not 
been able to ex;plain my meaning. 1 
do not think so. It is difficult for me 
to go back again in my argument. 

I have merely narrated as things 
came to us, and what I am begging 
this House to consider is this, how to 
deal with the situation. That is the 
problem before us. I am not going 
too much into history. 

In dealing with the situation, you 
have to deal with the evildoer, you 
have also to deal with the mass senti-
ment, that is my point. And if you 
deal with the mass sentiment in the 
way you deal with the evildoer, then 
you cannot succeed. You can always 
succeed in the sense of martial law, 
that is not success, dealing with every-
body through martial law. The 
moment you revert from martial law 
to something else, you come back to 
a worse position. That is the diffi-
culty in dealing with it. 

I speak subject to correction, and 
am not for the moment including, 

what shall I say, Assamese Members 
or Bengalee Members here who may 
have gone to Assam, but I am rather 
thinking of others who may have 
visited Assam during these last few 
weeks, whoever they might be. Be-
cause they have gone there, they 
have probably got some reactions of 
the position there, or II", ,-ituation 
there. You will find that they speak 
a somewhat different language from 
those who have not gone there. It 
is a fact to remember, because they 
have experienced somethin-g. It is 
not a question of reading a book, or 
reading Shri A. P. Jain's report. It 
is a feeling of sensing a situation 
which is highly important where 
masses are concerned. So, you will 
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find every one, as far as I know, who 
has gone there, to whatever party he 
belongs-it i. not a question of this 
party or that~presenting a picture. 
For instance, everyone of them has 
reacted rather strongly to the idea 
of a comprehensive ju:iicial enquiry. 
Logically, the argument is absolutely 
right, it should be there, and I ac-
cept it, but I am merely pointing out 
how people react to it, having seen 
the situation there and realising that 
this might, instead of starting ·the 
healing process, hinder it, might 
create difficulties. It is a fact, it may 
be an unjustified fact, there it is. 

Take another thing, see how this 
thin.g cuts across parties. I do not 
know, I honestly do not know, what 
the views of the P.S.P. or the Com-
munist Party are about the language 
question in Assam, I have no idea, 
but I was reading the other day, four 
or five days ago, the Assam Branch 
of the Communist Party supporting 
the demand of Assamese as the State 
language. They are perfectly entitl-
ed to do that, but I doubt very much 
if the Bengal Branch will do that, 
that is my point. 

Shrimati Renu Chakravartty: Now 
the Central Executive has adopted a 
resolution that Assamese will be re-
garded as the principal State langu-
age, and that the other groups should 
have a round table conference to find 
out their opinion. It is in Shri Jain's 
Report. 

Shri Jawaharlal Nehru: I will not 
go into that. 

Shri Sadhan Gupta: Every branch 
will follow it. 

Shri Jawaharlal Nehru: What I saw 
was slightly different from what 
Shrirnati Renu Chakravartty said,-
slightly. It did not say "the princi-
pal State language", but "the State 
language", and that Cachar and other 
areas may do their district work in 
their local languages, which is a differ-
ent thing. That is not your Central 
Executive resolution. 

Shri H. N. Mukerjee: That was an 
old document, and it is only in the 
light of the experiences gained after 
that the new resolution is there. 

Shri Jawahal'laI Nehru: It is obvi-
ous the hon. Member knows more 
than I do about his party; how can I 
tel! him? 

Shri Sadhan Gupta: It is an annex-
ure in the Report. 

Shri Tyagi: It is a revelation to us. 

Shri Jawaharlal. Nehru: I think it 
is after the Report that a resolution 
was passed in Assam on the 28th or 
29th August. It is after the Report. 

Shrimati Renu Chakravartty: 17th 
August. 

Shri Jawaharlal Nehru: The one I 
have read is of the 28th August. r 
am not wishing to press that. I am 
merely saying .... 

Shri Vasudevan Nair (Thiruvella): 
It was 28th July, and after that in 
August our Central Executive passed 
a resolution. 

Shri Tyagi: Anyway, a fact is a 
fact. 

Shri Jawaharlal Nehru: It does not 
really matter. I am sorry I have not 
got it here, because I really have a 
cutting with me, I have not brought 
it. 

Shri A. P. Jain: It is in page 8 of 
the Report. 

Shri Jawaharlal Nehru: I am not 
interested in your Report in this 
conection. I am saying something 
that happened after this Report was 
passed. I am saying something that 
happened three or four days ago. I 
think it was on the 27th or 28th or 
29th August, or just at that time that 
the Assam Branch of the Communist. 
Party passed a resolution. 

16 hrs. 

Shri H. N. Mukerjee: It is not a· 
question of the Assam Branch of th& 
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. Communist Party passing a resOlu-
tion. The Bengalis in the Brahma-
putra Valley also supported the idea 
of Assamese as the official language. 
It was not because of the declaration 
of Assamese as the official language 
or the declaration against it that the 
riots took place. It has much deeper 
roots. 

Shri Jawaharlal Nehru: This has 
"nothing to do with riots. What 1 was 
pointing out was how ihis matter has 
"cut across party lines; that is, the 
"party branches have been pulled this 
way and that way by mass sentiment 
in that area. That is my point. Of 
course, a party may by its discipline 
pull them up. That is a different 
matter. But. for the moment, they 
are swept by the sentiment of that 
place. It is quite natural; if it is a 
mass party, it has to feel that way. 
"This is the position. How are you 
going to deal with this? 

Obviously, the martial law method 
is basically not going to produce 
results. The martial law method be-
comes necessary and essential where 
"there is constant disorder; you have 
to quell it. Ever since, roughly, the 
middle of August, there was no dis-
order on that scale. There were inci-
dents, individual incidents happening; 
true; undesirable; there was appre-
hension, fear, if you like, in the minds 
of people; true. But the Army wl\s 
spread out. Even apart from the 
Government, -the Army was spread 
out in most places, and nothing could 
happen on a big scale. Therefore, 
even the administration, on that date, 
because I was there then, was func-
tioning with a measure of efficiency; 
the administration admittedly had 
broken down previously except in two 
or three districts. And although the 
Chief Minister Mr. Chaliha was lying 
ill, the other Ministers, 1 felt, were 
doing a good job of work there, hard 
work. It was very difficult then to 
retrieve what had happened, to pull 
back; they were working very hard 
and fairly efficiently. We decided to 

give them special officers, competent 
officers from here and all that; we 
did send some officers, and we are 
still sending them. And we felt that 
the only way to control the situation, 
the best way rather, was through the 
government. 

Now, it was possible to push the 
government out. What would take 
its place? Either President's rule or 
something else. There was no other 
Government there; we felt that if we 
did that, we have to function in al-
most a vacuum; that is, the suppon 
that we might get, the popular sup-
port, would be completely lacking. 
Everybody in Assam, every group and 
party was against it. Of course, we 
could impose our will by the Army. 
The Army was there, to some extent 
everywhere. The Government there 
was not opposing our will. They 
asked for our advice, and we gave 
advice to them, and they followed it. 
They asked the Governor for advice. 
The Governor would have been our 
agent. The Governor was working 
very closely with them. So, we felt 
that any other step would, though it 
might perhaps be advantageous for 
a few days or weeks, ultimately 
come in the way of all the processes 
that we were working for. And we 
decided, therefore, to carryon with 
this, and we thought, we were not 
sure at any time; when it might not 
be necessary to have President's rule; 
if it did not function, then we do it. 

Shri Jaipal Singh: 1 only want a 
clarification from the Prime Minister. 
I am only trying to understand what 
the Leader of the House has told us. 
If once it is admitted that the ad-
ministration has failed somewhere, but 
everybody says, no, do not come in, 
constitutionally, what is the position? 
Once they knew here at the Centre, 
are they not bound to step in? 1 am 
only trying to understand the position. 

Pandit Thakur Das Bhargava 
(Hissar): Certainly not. The Use of 
the word "May" in Article 356 shoWII 
it is discretionary with the President. 
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Shri Jawaharlal Nehru: But that 
surely depends; if I had been, for 
instance, in Assam, and saw the 
picture in Assam on the 6th or the 
7th or the 8th, I would have said, 
yes, you must come in, there must be 
some kind of Central intervention. 
.As a matter of fact, you must re-
member that Central intervention in 
.a big way come, in when the Army 
goes there in a big way. It was 
there. Apart from sending the Army, 
the only thing we could have done 
was to remove the Ministry, and, 
maybe, send two or three senior offi-
cers there to assist the Governor. 
That is the only change. The real 
thing was that the Army was broadly 
in control of the law and order 
situation. 

An Hon. Member: That is not the 
position. 

Shri Vasudevan Nair: The Army 
could not move. 

Shri Jawaharlal Nehru: That is not 
correct. The Army not only could 
move, but it was in full control of 
that two or three or four-mile zone 
on either side of the railways, and 
'several towns were in 'that zone. Of 
course, some of the viIIages were a 
little further away. 

I have taken a lot of time, but 
there are just one or two matters that 
I should like to mention. My point 
is, therefore, that we must look at 
this from this broad point of view, and 
look at it from the point of view of 
solving these basic problems there 
rather than putting some kind of 
marham or something and hiding the 
sores which will break out again. 
Therefore, we have tried to look upon 
it from that point of view. 

We have separated two aspects. 
And the two do not go togther. 
When you talk about judicial enquiry 
and talk about punishment, the two 
do not go together. One is judicial 
enquiry into basic matters; the out-
look is different; the timing is differ-
ent, that is, how long it will take. 
And if you mix the two up, those who 

are to be punished wiII also be mixed 
up with the basic causes and remain 
unpunished. It will delay matters. 
The whole approach is different. 
Therefore, the two cannot be mixed 
up. It will be harmful to both, 
harmful to punishing those who are 
to be punished, and harmful for the 
other enquiry; it gets mixed up with 
smaller details of punishment instead 
of looking at basic causes. There-
fore, the two have to be separate. We 
shall deal with the one as early as 
possible, and that can be dealt with 
best by local enquiries, good enquir-
ies, good people conducting them, of 
course, and let those guilty be punish-
ed. As it is, there are four thousand 
or more people arrested. It may be 
that some of the principal instigators 
have escaped. Acharya Kripalani 
and other colleagues might remember 
the old days when there used to be 
Hindu-Muslim riots. We found, it 
was my e:x;perience, that after the 
riot, the peace committees that were 
formed invariably consisted of the 
biggest scoundrels in the place, both 
Hindus and Muslims. They came to-
gether. 

Shri Jaipal Singh: Are they still 
there? 

Shri Jawaharlal Nehru: We do not 
have those riots now. What I mean 
to say is that those who instigated 
the riots came together in these 
peace committees. There was some 
virtue in that, no doubt. I have no 
doubt that in Assam too, probably 
some of the peace committees func-
tioning now may well have as mem-
bers some of the instigators of the 
riots: How do I know? It is quite 
possible. "They may even go and 
show their generosity and help in 
other ways. 

Shri Braj Raj Singh: You must 
know at least the agents. 

Shri Jawaharlal Nehru: However, 
the point is that these have to be 
separate. I do submit that the mixing 
up of the two together is to lose 
both. And one is a thing which 
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'should be done, that is, the local en-
quiries, as quickly and as rapidly as 
possible, and then the other thing may 
be taken up. 

I am not for the moment laying 
stress on a very important aspect 
which the Ajit Prasad Jain delegation 
has stressed and which all do, who 
know anything about it, namely that 
we are dealing in Assam as in Bengal 
with imponderables. These are not 
easy things to handle, dealing with 
popular passions, popular sentiments, 
very difficult things. That is why I 
beg of the press to be careful in deal-
ing with these matters and try to 
start the healing process. Therefore, 
I beg of everybody to start that pro-
cess, not suppressing a fact; I am not 
asking for any suppression, but to give 
a whole tone of healing. What 
should our look be? I am all for 
punishment of the guilty. But 
should we set out with a policy which 
looks a policy of revenge and reprisal, 
or of punishment, that is, punishing 
those who are guilty, of course? 
The basic policy is that we should 
have a healing, a getting together, 
because we are dealing with masses 
of people who have to live together; 
and they have to live in peace or live 
in hostility. That is the main ap-
proach of this. And if you acccept 
that approach, then you have to 
measure and count every step from 
that point of view. Mind you, this 
does not mean being at all soft or 
lenient to those who are guilty, whe-
ther it is a party or whether it is an 
individual. 

Shri B. N. Mukerjee: Yesterday, 
the hon. Prime Minister favoured 
competent high level judfcial enquir-
ies immediately on a regional basis. 
Does he resile from that position and 
make it more vague? 

Shri Jawaharlal Nehru: Not at all; 
I want enquiries, local enquiries; as 
far as I can see, they have to be 
judicial; I cannot guarantee that 

everywhere they must be, but pre-
sumably, they have to be judiciaL 
'Judicial' does not mean finding all 
the High Court judges of India and 
putting them there, but 'judicial' may 
mean a district judge or whatever it 
is. I t means locally conducting these 
inquiries. I hold to that definitely. 
what I said yesterday, and I am pre-
pared to repeat it. 

As regards the other inquiry, I sub-
mit that it cannot just be held in the 
present atmosphere of Assam or West 
Bengal. It may be vitiated. There 
are too much passions about. You 
cannot get at the truth when a man's 
mind is distracted by passion, preju-
dice and anger. The basic thing is 
that if you take a step whiCh actual-
ly prevents the return of the refugees. 
then you are not serving anybody's 
cause. That is the difficulty, because 
that is the main thing, to get them 
back and then proceed with other 
things. 

So I do submit that the general 
attitude of the Government now in 
regard to this matter, which my hon. 
colleague, the Home Minister, and I 

_ have ventured to place before this 
House is, in the circumstances, pro-
bably-I am not dogmatic; I do not 
know what the future will bring-the 
best course to be adopted. There-
fore, I would prefer this House to 
give its sanction to this policy being 
continued. 

There is one small thing .... 

Raja MaheDdra Pratap (Mathura): 
Please send the members of the 
Bharat Sevak Samaj and Sarvodaya 
and Sant Vinoba Bhave. 

Shri Jawaharlal Nebru: As a matter 
of fact, Sarvodaya people are work-· 
ing there, and they are working very 
well. There are plenty of good 
people working there. 

The Deputy Minister of Community 
Development aDd Co-operatioD (Shrl 
B. S. Murthy): Perhaps he wants to. 
go there. 
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Shrl JawahariaJ. Nehru: Shri Atulya 
Ghosh t"eferred to what I had said 
the other day about Independence 
Day and its celebration or lack of cele-
bration in Calcutta or West Bengal. 
Now, I want to make it clear that so 
far as the annual party which is given 
-on Independence Day at the Raj 
Bhavan was concerned, not holding it 
was entirely a matter for the Gov-
ernor to consider in regard to the 
general circumstances. It it did not 
fit in with circumstances or was an 
irritant, then it should not be held. 
But what I.feel-and I would submit 
this for consideration of some of my 
hon. friends-was not right at all was 
the display of black flags on Inde-
pendence Day, not only display of 
black flags but forcible removal of 
iIlational flags from many housel. 

Some Bon. Members: Shame, shamC'. 

Shrl Jawaharlal Nebru: Please do 
not say 'Shame', because all thes.! 
things were done when people were 
~ngry. When one is angry, there is 
no question about it. But the point 
to remember is that to encourage such 
a sentiment is not right. The indio 
vidual who did it is not to blame be-
cause he was swept away by senti-
ment. That is what I ventUf'e 
to say; it represents a senti-
ments which would spread all over 
and India will come to great gdef. 

Among the amendments moved, 
'Would accept the amendment moved 
by 8hri Atulya Ghosh. 

Shrl Atalya Ghosh: There may be 
a misunderstanding. We were not a 
party to the black flag demonstration. 

Shrl Jawaharlal Nebru: I know 
that. I am not directly accusing any-
body, but it is not a nice thing on 
lIuch a day to have black flags or to 
go about burning effigies, altmough 
they are perfectly justified in burning 
my effigy whenever they choose. 

Shrlmatl Renuka Bay: I want 
to seek a clarification. The Prime 
Minister said in his speech yesterday 
that certain judicial inquiries, zonal 
lDI9(Ai) LSD-5. 

ones, would be set up immediately. 
Today he did not repeat it. I 111'0111.:1 
like to know what is the position. 

An Hon. Member: He said so. 

Shri Jawaharlal Nehru: Nothing is 
going to be done immediately. It 
takes a little time to take any step. 

Some Hone. Members Tose-

Mr. Speaker: He 
answered questions. 
Mukerjee had asked 
he answered it. 

has already 
Shri H. N. 

a question and 

Shri Prabhat Kar (Hooghly): May 
I ask onE' question? 

Mr. Speaker: No more clarifica-
tion is needed. I will put the amend-
ment of Acharya Kripalani to the 
vote of the House. 

Shri Naushir Bbarucha (East Khan-
desh): I want my amendment No. 3 
to be put to Yote, because I take it 
that Government have accepted the 
policy contained in that. 

Mr. Speaker: will come to 
that. I will first put amendments 
which are not likely to be accepted 
by Government. In that order, I will 
take up the amendments. 

I will take up Acharya Kripalani'. 
Amendment NO.7 first. 

Shri Jalpal Singh: Before you put 
it to vote, I would like you to reconsi-
der your decision. You have got Nos. 
1 to 6 before No.7, which have not 
come up before the House yet. Your 
explanation is that amendments that 
are likely to be rejected by Govern-
ment should be put first. Is that the 
correct procedure or do we not go in 
the order I, 2, 3, 4, 5 and so on? 

Mr. S~: Under the Rules, 
the Speaker can piCk out any amend-
ment he chooses. 




